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12. lin. 
PANEL OF CHAIRMEN 

MR. SPEAKER: I have to inform the 
Hou<c that under-sub rule (I) of rule 9 of 
the Rules of Procedure and Conduct of 
Busine.. in Lok Sabha. I Dominate tho 
following persons OD the Panel of Chair-
men: 

SHRI VASUDEVEN NAIR, 
SHRI PRAKASH VIR SHASTRI, 
SHRI K N T1WARY. 
SHRIMATI SUSHILA ROHATGI, 
SHRIMATI JAYABEN SHAH, AND 
SHRI SHRICHAND GOYAL. 

SHRI RANGA (Srikakulam) :  I would 
bke to point out that ~ au have not been 
kind enough to include anybody from our 
party on the Panel of Chairmen. 

MR. SPEAKER: I am sorry. I cannot 
include hom .11 the part,e.. In the Previ-
ous Panel, II Member from his party was 
there. It is my discretion. 

SHRI RANGA: I would like you tet 
reconsider It. 

MR. SPEAKER: It is my discretioD. 

SHRI RANGA: We are the Second 
largest party here in the Opposition. Evi-
dently. you have forgollon about it. 

12.02 bra. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBL1C IMPORTANCB 

REVISION OF PAY SCALES, OF 
HIMACHAL P ~  STAFF 

SHRI I'REM CHAND VER),iA (Hamir-
pur): IcaH theallentio" of tbe' Minister 


